
THE GAUHATI HIGH URT AT GUWAHATI
(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION
Dated: Guwahau, the 1lb September, 2023

NO.HC.VIT-56/ 2O2O 19216l A### In contlnuation to this Registryt earlier

notification no. HC.VII-56/2O2Ol9080/A daH 30-08-2O23. the Hon'ble

Gauhati High Court has been pleased to extend the "Refteher Tnining

Prognmme" d the Grade-III Judicial fficers at the Judicial Academy, Assam, by

1 (one) day i.e. up to 11-09-2023.

Memo l{o.HC,wI/ 1202.Jt9217-92271A

By Order,
Sd/- S. Dhar

REGISTRAR (JUDICIAI)

Dated: 11-O9-2O23
Copy forwarded for information & necessary action to:

1. The L.R. & Secretary to the Govt. of Assam, Judicial DeparUnent, Dlspur,

Guwahati, Assam.

2. The Principal Accountant General (A&E), Assam, Beltola, Guwahati, for

information and necessary action.

The Offi@ts are plad on dePutation for the program on

@ndition that (a) tlrc Offterc will be baEd as on duty during the

tnining period A @) they will be entitld T.A. & DA. as admissible

under lhe Ruls.
3. The Registrar (Admin./vigilance/Esstt. ), Gauhati High Court, Guwahati.

4. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati

High Court, Guwahati.

5. The District & Sessions Judge,

Baksa i Barpeta / Bis anath I Cachar, Silchar / Charaideo I Chtrang I
Darrang / Dhubri / Dibrugarh / Goalpara / Golaghat / Hojai /Jorhat/ Kamrup

(M) / Kamrup / Karimganj / Kokrajhar / Lakhimpur / Morigaon / Nagaon /
Nalbari / Sivasagar / Sonitpur / Tinsukia / Udalguri

Page l1



6. The Chief Judicial Magistrate,

Baksa / Barpeta / Biswanath I Cachar, Silchar / Charaideo I Chirang I
Darrang / Dhubri / Dibrugarh / Goalpara / Golaghat lHojai lJorhat/ Kamrup

(M) / Kamrup / Karimganj / Kokrajhar / Lakhimpur / Morigaon / Nagaon /
Nalbari / Sivasagar / Sonitpur / l'lnsukia / Udalguri

7. The Project Manager, Gauhati High C-ourt, Guwahati.

(He is tquated b upload the notification immdiately in the

official website of trte Gauhati High Court, Guwahati).

8. The Administrative Officer, Judicial Academy, Assam with a request to place

the Notification before the Hon'ble Director, Judicial Academy, Assam.

(He is further tquuhd to infotm all tlre Grade -III ludicial

Ofr@B atlending lhe afot@id Programme about tltis notification)

9. The Private Secretary to Hon'ble Mr. Justice Manash Ranjan Pathalt Gauhati

High Court, Guwahati for his Lordship's kind information.

10. The CA to the Registrar General, Gauhati High Crurt, Guwahati.
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